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SLP(C) No. 11084 OF 2003

| TEM No. 61 Court No. 10 SECTI ON XV
AN MATTER
SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (G vil) No.11084/2003
(From the judgenent and order dated 30/10/2002 in DBCW 540/ 99
of The H GH COURT OF RAJASTHAN AT JAI PUR BENCH, JAI PUR)

STATE OF RAJASTHAN Petitioner (s)
VERSUS

R K. AGARWAL & ANR. Respondent (s)
(Wth prayer for interimrelief and office report)
( Wth Appln(s). for exenption fromfiling OT. )
( For Final Disposal )

Wth SLP(C)No. 13427/2003

( Wth application for exenption fromfiling OI and perm ssion to pl ace
addl . Docunents on record and with prayer for interimrelief and

of fice report)

Date : 06/12/2004 These Petitions were called on for hearing today.

CORAM :
HON BLE MR, JUSTI CE ARI JI T PASAYAT
HON BLE MR JUSTICE S.H KAPAD A

For Petitioner (s)

In SLP(C) 11084/03

& Resp. in

SLP(C) 13427/03 M. Aruneshwar Qupta, AAG
Ms. Bharti Verma, Adv. for

Ms. Sandhya Goswarmi , Adv.

For Respondent (s)

No.1 In SLP(C)11084/03

& Petr. in SLP(Q)

13427/ 031 n- person

UPON hearing counsel the Court made the follow ng
ORDER

Leave granted.

Printing dispensed with. The appeal to be heard on the SLP paperbooks. Addl.docunents,

, be filed within six weeks. Oiginal record be called for.
Heari ng expedited.

(Satish K Yadav) (Vijay Aggarwal)
Court Master Court Master

i f any



